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Relief works in famine areas

5727. 8hri P. C. Borooah: Will the
Minister of Food, Agriculture, Com-
munity Devel t and Cooperati
be pleaseq to state:

(a) the progress made for intro-
ducing special works programme
under the Famin: Code in the
drought affected areas; and

(b) the allocationg made for
creating permanent assets to provide
employment to the p.ople in these
areas?

The Minister of State in the Minls-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) According to
the information availabl: with the
Central Government, the number of
reliet works gtarted in the various
drought affecteq States and the num-
ber of porsons working on these
works are as follows:—

Number of Number of
relief works persons on
relief works

Name of State

Maahye Pradesh 3,183 8,29,300
Maharsshtrs 5,862 $,64,897
Orisse 19,600 3,30,000
Mysure 2,103 1,549,373
Kaiasthan 1,151 2,10,770
Guiarat 503 3,00,000
Audhra Pradesd 3,334 97,701
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(b) No separate allocations have
been made for creating permanent
assets, byt the State Governments
have been asked to undertake ad-
vance execution of plan schemes by
way of r.lief works so that perma-
nent assets are created.

Jayanti Shipping Company

5728.. Shri P, C. Borooah:
Shrl Hari Vishng Kamath:
Shri S. M. Banerjee:
Shri Dajt:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether it is a fact that
Jayanti Shipping Company has re-
quested Government for a loan of
Rs. three crores urgently, while in-
quiry into the allegations of mis-
managoment against the company are
still in progress;

(b) if so, the purpose for which
the loan has been sought; and

(c) Government’s reaction thereto?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) No, Sir. A requost for
a loan of only Rs. 1'5 crore was re-
ceived and this was subsequently
withdrawn,

(b) and (c). Do not arise.

Cochin Port

5729. Shri Dajl:
Shri Warlor:

Will the Minister of Transport,
Avlation, Shipping and Tourism Ue
pleas:d to state:

(a) whether it is a fact that a
floating crane bought from Hollasd
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for use at Cochin Port is lying un- ‘? o
meed for the last six months; .q) b :ﬁ InT w2w & fa
oy G=7 g ?
b) it so, the reasong therefor;
(o) the total cost of the crane; and iy, wfy, emufoe foew oo
(d) the steps taken to ensure  eppwre wawa ¥ Fo-Reft (sft rmwe
early use of the crane? qu)‘ (ﬁ) o (u) o= N

The Minister of Transport, Aviation, . s
Shipping and Tourism (Shrl Samjiva 0 T & Fraty & wind wfaw

Reddy): (a) Yes. The floating crane WG WX X W a1y § « fw

ordered on Messrs. Hensen's of o4} & WM 971 W& : I &ATAT
+ . . X

Ro teriaer:l ;gré';led at Cochin Port in T ﬁ@ Q fs fe@t wafg &
(b) There wore certain defects in b I W A fa e &1 aur

regard to generator and power out- {®EAT Wi frata frar mar &

put. The speed in water was lower

than the speed specifizd in the con- () sy, 7@
tract.
(¢) The total cost of the crane is (9) 3o Rw ¥ 1965-66 ¥

Rs. 68 lakhs including Customs duty  gYaw & fa? wiq & IR L]
of Rs. 21.5 lakhs. s m tl
(d) The defects in generators and .

power out-put were 8.t right in

March. Ag regards rated speed, the

matter is under discussion between ol ¥ wrair e fem o wrwg
the Port Trust and the manufaictur-

ing firm. As this defect does not 5731, S FOR WX wHTT : T

sffect operations, the Port Trust are
endeavouring to bring the crane into 'O w(®, wrqnfae fawre war wgere

use, subject to legal safeguards pend- WAl T AT ¥ g i fw
ing arrangements for s:nding the

vessel to Bombay and dry docking (%) wvagaw g fE &7 g

i for examination of the hull - w1 fasc IO N3 ¥ WiEw ww
frmr A wat @y W ¢
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